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It is only for the fu rrose  of helping tbe 
refugees.

U tilis tt  on  of PL 480 Funds

*125 SHRI M. KA1HAMUTHU :
SH R I SURENDRA MOHANTY : Will 

the MINISTTR OF 1 1NANC E (V11TA
MANTRY) be pleased to state : (a ) the 
progress made in the negotiations
between Indta and U.S.A. for utili
sing the accumulated PL. 480 Ruree funds 
in India ;

(b) the conciete piopusal* that are 
being discussed in this connection ; and

(c) Vi hen the tinal t'cusion is likely to 
be taken in the matter !

THE MINISTER 01 1 1NAMJE
VlTTA MANTRl) (SHRI M S II 
WANT RAO CHAN AN) (a) 
to (c) The utilisattn o f  a r a n  of the accu
mulated PL. 480 funds for technical and 
agricultural education aud for housing 
and urban development has been under 
discussion with the U.S. authorities. In 
this context, the question of creating end
owments for these activities is being dis
cussed. These discussions have not yet 
reached a stage where formal j roposals 
emerged. These matters in\o!ving inter
governmental decisions w ill take time to 
matuie. Meanwhile, the funds remain 
invested in the Government of India secu
rities.

SHRI M. KATHAMUTHU : The total 
accumulation of PL 480 is about Rs. 2,500 
crores as on November 1970. Now it 
might be more. Tbe hon. Minister said 
that discussions are going on as to  how 
to utilise these funds in agricultural edu
cation and other things. 1 want to  know 
whether Government put forwaid any pro
posals to  utilise tbe funds for the develop
ment o f tbe country in such fields os the 
building of basic industry.

Is it not a fact that U.S. authorities 
atfe not agreeing io  utilisation o f the 
funds for these development projects, but 
areagreelng only for agricultural college 
and for cresting some endowment ?

SHRI YESHWANTRAO CHAVAN: 
It is only a constructive effort (O make use 
o f these funds for developmental activi
ties. Ptorosals for t« o  or three types o f 
endowments ate being formulated and 
dtscusssions are going on. As I told you, 
these inter.go\cinm cntal discussions raise 
many complex issues and a decision on 
them takes time.

SHRI S.M. BANERJEE : That money 
will be kept like that till tbe discussion 
is completed ?

SHRI YESHWANTRAO CHAVAN I 
That money will be certainly invested in 
the endowment and the interest from the 
endowment will be used for the develop
mental activities. That is Ihe basic plan 
now. That does not covet the entire PL. 
480. funds. Let us also be clear about 
it. I do not want to give that impression, 
because at the present moment there are 
certain investments in securities ? Besides 
funds which have been given by way 
o f rupee loan, are supposed to  be paid in 
the course o f the coming 40 years, and as 
repayments become due, the funds are 
credited to PL-480 account. Thus funds 
get accumulated. That general question 
of P I . 480 funds will also have to be 
gone into in detail, and some examination 
of the problem has also been undertaken.

SHRI M. KATHAMUTHU : May 1 
know whether there is any concrete pro- 
rosals put forward by tbe Government of 
India how to utilise these funds ?

SHRI YLSHWANTRAO CHAVAN . 
As 1 said these are the proposals that have 
ln;en made. The other funds taken as loan 
are already invested in certain Govern
ment securities. This money goes on 
accumulating after payment of intereM 
and repayment of capital. What is to  Ire 
done with that money ? That is the basic 
Question that we have to  dealwith. Abot i 
the money at present accumulated, the 
proposals to  which I made a referent c 
have been made. "

SHRI P. VENKA3ASUBBA1AH : With 
regard to the accumulated PL 480 funds, jnav
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1 know whether Governm ent also contemp
late constituting a sort o f  revolving fund 
In which the State Governments are also 
associated for undertaking various develop
mental activities in the States *>

SHRI YESHWANTRAO CHAVAN : 
For instance, in the case of the endowment 
for agricultural universities, it is the 
States which are gon g to run the univer
sities. Naturally m any developmental 
activity that we undertake, the States will 
have a share.

SHRT M. RAM GOPAL REDDY 
What is the total ol the PL 480 fund and 
have we utilised any amount from that

\ i e  we still purchasing food grains 
under PL 48Q

SHRI \  tSHWANTRAO CHAVAN . 
We are going to  stop the pi ichase of food* 
grains under PL 480 by the end of 1971. 
The total rupee deposits for PL 480 imports 
from I960 to  31*3-1971 amount to 
Rs. 2234.38 crores and the interest accruals 
to the United States Government amount 
to RS. 231.80 crores, so that the total is 
Rs. 2466 18 crores.
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SHRI YESHWANTRAO CHAVAN : 
Yes, Sir, the Government is aware o f the 
po >ition because most o f tt is invested m 
Government securities. Naturally some 
part of it is used for U. S. usage in India 
and we ate making provision in the Budget

for that. But we do not know the details 
o f their internal expenditure. B»t we 
know what money has been withdrawn 
for U. S. usage.

SHRI SAMAR GUHA : Is it a fact
that a part o f PL 480 funds had been 
apportioned for rural electrification scheme 
in India and ir so what is the amount ? Is 
it also a fact that the amount apportioned 
tor West Bengal falls fa r short o f  the 
requirements of the State and if so may I 
know whethei the Government will in
crease the amount for West Bengal for 
tural electrification ?

SHRI YESHWANrRAO CHAVAN • 
1 have not got that particular figure If  
you ask a specific question, I shall furnish 
information.

SHRI R . V SWAM1NATIIAN : In
v lew of the fact that PL 480 funds accu
mulated due to unrort of foodgrains from 
the United States, will tho hon. Minister 
consider a ptoposal to diveit part o f  the 
funds if not the entire funds for agricul
tural development »

SHRI YESHWANTRAO CHAVAN : 
Ihe funds ha\e  been used in the Budget 
lor the last so many yeais. There is no 
question of divciting it now Some funds 
ome under the ownership of the United 

states authorities and we have made pro
posals bow to make use o f that.

Conference of All India Bank 
Employees

126. SHRI MUHAMMED SHERIFF : 
Will the Minister of FINANCE (VITTA 
MANTRI) be pleased to  state :

(a) Whether the AU India Bank Emp
loyees Conference held in New Delhi in 
Afril, 1971 criticised Government for its 
f.uluie to follow up the nationalisation o f 
Banks with measures to  make it a  success ;

(b) whether Government h a \e  received 
a copy of the resolution passed at the Con. 
ference;




